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NAME OF THE COMPANY: Sh. Gulshan Saraf
Vs.

lvl/s. Pawan Kumar Sushil kumar Agro pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACTI 397/398 of the Companies Act 1956 and.24ll242 of the
Companies Act 2013.
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Order

Learned counsel for the petitioner states that he does not wish to file rejoinder to

the reply filed on behalf of Respondent No. 17. Rejoinder in respect of replies filed by

Rl to R7 and R11 to R13 have been already filed.

To come up for arguments on 27.10'2016. fln('^"-j '--
(cHrEF JUSTICE M.M. KUMAR)

20.9.2016
(P.K. Sud)
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